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+[TRANSLATION oF CoODES AND MANUALS
PERTAINING TO0 S.R. & C.A. MINISTRY

124. Suri NAWAB SINGH CHAU-
HAN: Will the Minister of ScienTIFIC
ReSEARCH AND CULTURAL AFFATRS be
pleased to state:

(a) the number of codes and
manuals, etc. pertaining to his Minis-
try and its attached and subordinate
offices which have not so far been sent
to the Ministry of Education or to the
Ministry of Finance for translation into
Hindi and the reason therefor; and

(b) the number of the codes and
manuals, cte. which have been return-
ed after translation and the number of
those which have been printed in
Hindi or in the bilingual form, both in
Hindi and English?]
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T[Tur MINISTER or SCIENTIFIC
RESEARCH anp CULTURAL AF-
FAIRS (Sar1 HumAYUN Kasmr): (a)
Nil.

(b) Four and nil.]
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+[TRANSLATION OF CODES AND MANUALS
PERTAINING TO THE MINISTRY OF Law

125. Surt NAWAB SINGH CHAU-
HAN: Will the Minister of Law be
pleased to stafe:

(a) the number of codes and
manuals, ete. pertaining to his Minis-
try and its attached and subordinate
offices which have not so far been sent
to the Ministry of Education or to the
Ministry of Finance for translation
into Hindi and the reason therefor;
and

(b) the number of the codes and
manuals, etc. which have been return-
ed after translation and the number of
those which have been printed in
Hindi or in the bilingual form, both in
Hindi and English?]
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t[Tue DEPUTY MINISTER or LAW
(Surt R. M. HaJsarnavis): (a) Under
the Presidential Order, 1960, this Min.

+[ 1English translation,
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istry is to translate al} the Statutory
Rules, Regulations and Orders and the
M'nistry of Education is to undertake
the translation of all Codes and Man-
uals ete. The Rules so far framed by
this Ministry are of a statutory cha-
racter and all of them have been trans-
lated into Hindi. The dquestion of
gending Codes and Manuals for trans-
lation by the Ministry of Education
does not therefore arise,

(b) Does not arise.]
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$[TrANSLATION OF CoDES AND MANUALS
PERTAINING TO0 HoME MINISTRY

126. Suri NAWAB SINGH CHAU-
HAN: Will the Minister of Home AF-
rams bo pleased to state:

(b) the number of codes and
manuals, etc. pertaining to his Minis-
try and its attached and subordinate
offices which have not so far been sent
to the Ministry of Education or to the
Ministry of Finance for translation into
Hindi and the reason therefor; and

(b) the number of the codes and
manuals, ete. which have been return-
ed after translation and the number of

[ 28 MARCH 1962]

to Questions

1564
those which have been printed im
Hindi or in the bilingual form, both in
Hindi and English?]
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+[Tee MINISTER or STATE IN THE
MINISTRY or HOME AFFAIRS (SHrr

B. N. Darar): (a) Two; these are
under revision at present,

(b) Eleven, out of which one has
already been printed.]
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+[TRANSLATION OF CODES AND MANUALS
PERTAINING TO FINANCE  MINISTRY

127. Surt NAWAB SINGH CHAU-
HAN: Will the Minister of Fmvance
be pleased to state:

(a) the number of codes and
manuals, etec. pertaining to his Minis-

41 JEnglish translation.



